08.05.2017

J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

AT 2.15 P.M

CM APPL.
CM APPL.

. REVIEW PET. 498/2013

13696/2003
13697/2013

IN W.P. (c) 2224/2013

AT 2.15 P.M

4.

FRO (0S)
CM APPL.

. RFA(OS)

CM APPL.
CM APPL.

FRO (0S)

CM APPL.
CM APPL.
CM APPL.

W.P. (c)
CM APPL.

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MS. JUSTICE INDERMEET KAUR

DERA GAZI KHAN CO- ANIL KUMAR
OPERATIVE HOUSE RAKESH DHINGRA
BUILDING SOCIETY

LTD.

VS. REGISTRAR OF CO-
OPERATIVE SOCIETIES
AND ANR.

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE YOGESH KHANNA

(coMM) 28/2017 M/S OZONE BUILDERS AND TANMAYA MEHTA

4223/2017 DEVELOPERS PVT. LTD. TARUN SINGLA
VS. M/S OMWAY BUILD ESTATEJ.P. SENGH
PRIVATE LTD & ORS. ANUJ BHANDARI

MANISHA MEHTA
NAVEEN KR. GAUTAM

(COMM) 6/2016 GAIL (INDIA) LIMITED SANJAY JAIN, N.L. GANAPATHI
41061-62/2016 VS. PUNJ LLOYD LIMITED MITASH CHARAN, VIGNRAI PASSAYAT
352/2017 NATASHA THAKUR, ADRIJA THAKUR

J.P. SENGH, MANISH JHA
AKHIL BHARDWAJ, MANISHA MEHTA

(CoMM) 53/2017 SHAKTI NATH AND ORS. SALMAN KHURSHID, SANDEEP SETHI
8314/2017 VS.ALPHA TIGER CYPRUS VIJAY NAIR, MANORANJAN SHARMA
8316/2017 INVESTMENT ON.3 LTD. AND PRASHANT JAIN, SANYOGITA JAIN
15671/2017 ORS. ALPANA MALHOTRA, MITALI CHAUHAN

2604/2017
11275/2017

GARGI SRIVASTAVA, SANJEEV PURI
ROHIT PURI, RUCHIN MIDHA

QUIPPO OIL AND GAS KARTIKA SHARMA, SUNIL K. JAIN
INFRASTRUCTURE LTD. PAWANSHREE AGRAWAL,

VS. OIL AND NATURAL GAS REETA CHAUDHARY, PUNYA GARG
CORPORATION LIMITED

AND ANR.
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COURT NO. 33

(DIVISION BENCH-1IV)

HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M

1. W.P. (CRL) 1088/2015 CHANDAN MISHRA SANJEEV SAHAY, M.R. RANJAN
VS. UNION OF INDIA ADITYA VARDHAN SHARMA
& ORS. ANIL SONI, RAJESH MAHAJAN

PEEYUSH BHATIA, MOHIT KUMAR SHAH
MANJESH KUMAR JHA

COURT NO.8
HON'BLE MS. JUSTICE HIMA KOHLI

AT 10.30 A.M

1. W.P.(c) 8031/2016 M/S RAJPUR HYDRO POWER MUNEESH MALHOTRA
CM APPL. 33321/2016 LTD. AND ORS. RITURAJ SHAHI
VS. M/S PTC INDIA RAJEEVE MEHRA
FINANCIAL SERVICES LTD. MAYANK MISHRA, RITUNJAY GUPTA

SHRUTI AGGARWAL

COURT NO.7
HON'BLE MR. JUSTICE VIPIN SANGHI

AT 02:15 P.M.

1. W.P.(c) 3057/2017 SAROJ DINESH AGNANI, AJAY DIGPAUL

C.M. NO. 13372/2017 VS. DELHI STATE NEERAJ, SUDHIR NAAGAR
ELECTION COMMISSION & ABHAY VERMA, BHANU SANORIYA
ANR. VARUN GARG, RAJESH MISHRA

SUMEET PUSHKARNA, SIDDHARTHA NAGPAL
RAMESH CHANDER
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COURT NO. 10
HON'BLE MR. JUSTICE MANMOHAN

1. W.P.(c) 3965/2011 NDPL MANISH SRIVASTAVA
VS. JAGIRI LAL SHANTANU PARASHAR

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.A 511/2016 RAMESH @ NANKU S.K. SETHI
CRL.M.A 8740/2016 VS. STATE OF NCT OF DELHI AMIT GUPTA
CRL.M.B 1074/2016

COURT NO.17
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(c) 6581/2016 GANESH RAM BHATT SANJEEV RALLI, MOHIT CHUGH
VS. SHARDA DEVI SANSKRIT PRABHAV RALLI, SUNNY CHOUDHARY
VIDYAPEETH AND ANR.

COURT NO. 31
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. RSA 263/2015 DINA NATH PANDEY & ORS. V.P. YADAV, DINESH KUMAR
VS. ADYA PANDEY MURARI TIWARI, RAHUL KUMAR

HIGH COURT OF DELHI
06TH MAY, 2017 REGISTRAR (LISTING)



08.05.2017

AT 02.15 P.M.

1. O.A. 66/2017
In CS(OS) 143/2015

24. TEST.CAS. 60/2014

AT 02.15 P.M.

25. O0.M.P. (COMM) 283/2016

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO. 7
HON'BLE MR. JUSTICE VIPIN SANGHI

NAVEEN JINDAL
Vs. M/S ZEE MEDIA CORPORATION
LTD & ANR

*kkkk

COURT NO. 23 (0S-3)

HARISH MALHOTRA, VISHAL
GARG, PRATHIBA M. SINGH,
KAPIL MIDHA, ATUL
SHANKER, TEJVEER
BHATIA,SINGH & SINGH

HON'BLE MS. JUSTICE INDERMEET KAUR

ASHOK BAJAJ
Vs. GOVERNMENT OF NCT OF DELHI
& ORS

*kkkkkkk

COURT NO. 20  (OS-D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AHLUWALIA CONTRACTS INDIA
LTD.

Vs. THE UNION OF INDIA
MINISTRY OF HEALTH AND FAMILY
WELFARE

*kkkkkkk

DARPAN WADHWA, ALBERT
SEBASTIAN, SONALI CHOPRA,
ARNAV KUMAR, NIKHIL ROHTAGI,
SHASHANK KHURANA, MOHIT
KHUBCHANDANI, AMIT BHAGAT

S.K. MANIKTALA, SWETAB KUMAR,
VINOD KUMAR, ANIL PANWAR,
NIMESH THAKUR

(ORIGINAL JURISDICTION)
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